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CENTRAL 	 TRIBUNA1 

AHMEI)ABADBECIi 

DATE OF DECISION :11A0,99  

:Petitiuner [s] 

_ j dvocate for the petitioner [s] 

rsuS 

c1vocate for the Respondent [s] 

CORAM 

THE HON'BLE MR. V. RADHAKRISHNAN : MEMBER (A) 

THE HON'BLE MR P.C. KANNAN 	 : MEMBER EJI 

JJDGMENT 

1 Whether Reporters of Local papers may be allowed to see the judgment? 

2 To he referred to the Reporter or not? 40 
Whether their 1rdshipS wish to see the fair copy of the judgment? 

Whether it needs to be circulated to other Benches of the Tribunal ? 



e 

.i.B. Chauhaii. 
cPM. Kadod, Tal. Bardoli, 
I )istrict: Surat. 	

Applicant. 

(Advocate Mr. J.J. Yajnik) 

VERSUS 

Union of India 
(to be served through the 
Secretary. Ministry of 
Communication. Govt. of 
india. New Dellit'll  

The Director General of 
post and Telegraph. 
iew Delhi. 

Mr. Bala Guru, 
andior his successor in office. 
Chief Post Master General, 
Gujarat Circle, Ahmedahad9. 

Mr. B.J. Darji. 
and or his successor in office. 
Supdt. of Post O1ices, Bardoli Division. 

Bardoli-394 601. 
(Advocate Mr. B.N. Doctor) 

ORAL ORDR 
O.;. N.O. 82 OF 1993 

I)ate 11.12.99 

PER : HON'BLE MR. V. RADAKRISIThAN: MEMBER () 

Neither the applicant nor his counseL Mr. JJ. Yajnik is present Dismissed 

for default. 

(P.C. Kannan) 	
N. RadakisLnai1) 

'lember (J) 	
Member (A) 

Pt 



CEN TRA.L A DMIN ISTRATLVE TEUBtJNAL, DELI1 

App1ication No. 	2)-j 	 of 19 

TransLi ApplicationNo. 	 Old Writ.Pet. No 

CERTIFICATE 

Certiüed that no further action is required to be taken and the case is fit for consignment to the Record 

Room (Decided) 

Dated: 51 ( 
Countersigned.  

t 	\ 
Signature or the Dealing 

Accistant 

Section OfficerlccurL Officer.  
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